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PROFORMA FOR DECLARATION OF ASSETS
(As On 31.03.2012)
Name of Officer (In Full): GITESH KUMAR KAUSHIK
I Date of Birth: 09/10/1979
Present post held: CIVIL JUDGE CLASS 2
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-_\;'H!i-lga:—Nirlﬂ. “Taluka- | Residential House | 25 Acres  Shri K. L. Kaushik : Grand Father | Inheritance
Masturt, District-Bilaspur.
Chhattsgarh. And Shri G5.P. Kaushik: Father
‘ . ' . 1 (P K« 10T oY . . ,
Juna Bilaspur. Taluka- | Residential House | Nil Shri G6.P. Kaushik: Father Inheritance
' Bilaspur, District- | | |
=% _ :
Bilaspur. Chhattsgarh | |
|
T o - : Shri G.P. Kaushik: Father | e G gy KT
| Devnandan Nagar. Phase- Residential House | Nil | Lnnr-.'lruus.d [rom sell
1. Scepat Road. Taluka acquired money
and Disrtict Bilaspur, CG
Village  Ralia. Taluka- | . I
K I'i:L i ek . , _ , Purchased by father Shri
| .;li;___]li!hL istrict- Korba. | .., 025 Acre Gitesh Kumar Kaushik G P Kaushik
i Chhatuisgarh | !
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Name ol Articles
1. HONDA ACTIVA SCOOTER (40,000/- Rs.) N : e e ]
2. HONDA ACTIVA SCOOTER (50,000/- Rs.) |
3. MARUT SWIFT VDI (6.00000/- Rs.) !
4. FURNITURE (60.000/- Rs.)
Jewellary (Lump Sum)
Jewellary (Worth Rs.) — around 11.000000/- Rs. |
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Shares/Debentures
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Name ol Issuing Company Nos. ol Shares |
| 2
nil niI l
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" Life Insurance Policy & Others o _
Name of Issuing Company | Amount
| 2
_ - LIC _ Annual Premium Rs. 3342/- A
| . :
| LIC Annual Premium Rs. 1226/-
LIC Annual Premium Rs. 6587/-
LIC Annual Premium Rs. 26123/-
LIC . Annual Premium Rs. 26110/-
LIC Annual Premium Rs. 2402()/-
' LIC Annual Premium Rs. 22793/-
| LIC Annual Premium Rs. 863/-
| LIC Annual Premium Rs. 960/-
AVIVA - Annual Premium Rs.101545/- |
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| Bank Deposites/Securities & Investments |
Name of Bank : ('it}' o ‘ ~ Amount |
| l 2 3 ]
1) Fixed Deposits SBI SARKANDA. BILASPUR 25000 |
SBI N.T.P.C. KORBA 25.000 |
2) Savings Bank A/Cs UBI BILASPUR 15000)/- |
SBI MAHASAMUND ‘ 60,000/« |
. |
Indus Bank Bilaspur 15.331/- '
R . - —— e S L. —_— = = — == e — —— p—— —— e |
3) PPF - . ‘ _
I
Haer ) - - : -
S)NSS N . 2 . |
| 6) Others (CPS) NSDL-CRA MUMBAI | 18.477/- Rs.
) i_ |
l. In casc where it is not possible to assess the value accurately the approximate value in relation to present condition may be
indicated
Note:-  The expected declaration of assets is subject to Provisions of C.G. Civil Services (conduct) Rules 1965.

A

Signature & Date



